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(b) the names of such units where 
serious complaints of non-implemen- 
tation of award and

(c) what steps Government have 
taken to compel these factory units to 
Implement the award in full

THE MINISTER OF PARLIAMEN­
TAR  AFFAIRS ND  LABOUR 
(SHRI RAVINDRA VARMA): (a) As 
far as Government is aware, there is 
no serious discontentment  amongst 
employees of cement companies on 
account of non-implementation of ihe 
recent arbitration award given by S 
Shri G. Ramanujam and (ft. P. Neva- 
tia, as by and large, the award is be­
ing implemented by a majority of 
cement companies.

(b) Companies which have not im­
plemented the award so far are:

1 Andhra Cement Co. Ltd.. Vija­
yawada.

2. Ashoka Cement Ltd.. DalmHa- 
nagar.

3. Hira Cement Works, Orissa.

4. Manav Minerals, Ori3sa

5. Kalyanpur  Lime  Cement 
Works Ltd., Banjari, Bihar.

6 Mawmluh Cherra Cement Co., 
Ltd., Meghalaya.

7. Rohtas Industries Ltd., Dalmia- 
nagar, Bihar.

8. Sone Valley Portland Cement 
Co., Ltd., Dehri-on-Sone, Bihar.

9. U.P. Cement Corporation, Mir- 
apur.

(c) Government are trying to per­
suade the units which have not im­
plemented the award to implement it. 
failing vhich suitable action will be 
taken.
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Family Plaimipg

468. SHRI A. BALA  PAJANOR: 
Will the Minister of HEALTH AND 
FAMIL WELFARE be pleased  to 
state:

(a) the precise breakthroughs made 
in the field of family planning so as to 
set in motion comprehensive and co­
ordinated efforts for containing the 
population problem and

(b) the birth rates during each of 
the last five years and the projected 
birth rate as a result of  measures 
taken so far

THE MINISTER OF HEALTH AND 
FAMIL  WELFARE (SHRI RABI 
RA): (a) The Government of  In­
dia have taken various steps to re- 
vitalse the family planning program­
me. One of the  important measures 
relates to the issuing of instructions 
to the State Governments Union Terri­
tories and other implementing agen­
cies to assign targets to the Medical 
Officers and other field workers en­
trusted with the implementation  of 
the Programme. The Prime Minister 
has made an appeal to the State 
GovernmentsUnion Territories and
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also to the MinistriesDepartments of 
the Government of India and Volun­
tary organisations to accept thi3 pro­
gramme as a national programme re­
quiring vigorous efforts from ali sec­
tions of society to check population 
growth. The StatesUnion Territories 
have also been asked to gear up the 
programme by utilising all media -at 
their disposal. More orientation train­
ing camps for village opinion leaders 
are also being arranged throughout 
the country. Another step taken to 
boost up the programme is the orga­
nisation of periodical Family Wel­
fare  Fortnights  throughout  the 
country. The month of January 1979 
was observed as  Family Planning 
month in the country in which the 
momentum already gained was fur­
ther accelerated by organising mini 
camps for sterilisation operations and 
orientation camps for public opinion 
leaders. An additional amount nf Rs. 
5 per case of sterilisation ha been 
sanctioned for mini camps in order 
to encourage  the StatesUTs.  to 
achieve the optimal  results  The 
Programme was also reviewed by the 
Joint Conference of Centrai Council 
of Health and Central Family Wel­
fare for more effective implementation. 
The National Awards have been re­
introduced in 1978-79 with a view to 
giving incentives to the StatedUnion 
Territories  and other implementing 
agencies for good performance in ros- 
pect of various services under family 
planning and  maternal  and child 
health.  The emphasis is on  group 
incentives. Special awards have been 
announced for the performance dur­
ing Family Planning Month and dur­
ing the period January to March, 1979. 
The  performance under the pro­
gramme is also being intensely and 
carefully  monitored regularly every 
month and the States with ror per­
formance  identified.  Besides, the 
Child Marriage Restraint Amendment 
Act, which has come into force w.e.f. 
1-10-1978 is being given publicity so 
that the  minimum age of irnrriage 
gees upto 18 years ter girls and 21 

years for boys. For rural areas, the

Community Health Workers Scheme 
and Dais training scheme are of special 
significance in that these functionaries 
are acting as opinion leaders in pro­
moting the small family norms.

(b)  A statement giving birth rates, 
as obtained from the Sample Regis­
tration System of the Registrar Gene­
ral of India for the last 5 years, is 
annexed. It is expected that as a 
result of Family Planning peformancc 
so far, estimated birth rate for 1978- 
79 would be around 33 per 1000 popu­
lation.

Statement

Estimated Birth Rates During 1973-77

ear.

Estimated 9 
» Birth  ' 
f Rates, 
(per thou­
sands of 
population)

1973* 34*6

1974* 34*5

1975 • 35'*

I976* 34*4

1977** 39*9

♦ Figures for 1973 and 1974 were general­
ly deficient because of temporary suspension 
of the field level supervision.

♦♦Provisional.

Source : Sample Registration SysUxnof 
the Registrar General of India.
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